
GOVERNMENT OF INDIA
MINISTRY OF FINANCE

, DEPARTMENTOF ECONOMIC AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO.1 847

TO BE ANSWERED ON THE lOth MAY, 2016

LOAN AGREEMENT WTH ADB FOR URBAN I].IVESTMENT PROGRAMi'E

1847. SHRIMATI RAJANI PATIL:
, SHRI K.C. TYAGI:
. - SHRI RAMDAS ATHAWALE:

Will the Minister for FTNANCE
be pleased to state:

(a) whether the Government has signed any roan agreement with Asian Deveropment
Bank for Urban sector Deveropmen nvestmenr Frogorm", to support, rehabiritate
and expand basic urban infrastructure in various Statis;

(b) lf so, the details in this regard, State_wise;

(c) The detairs of the terms and conditions of the ADB for such assistance; and

(d) The extent to which poects wi address the infrastrucrure deficiencies, tap economic
potential and improve lhe living environment in such cities?

ANSWER

MINISTER OF STATE FOR FINANCE IN THE MINISTRY OF FINANCE

(SHRI JAYANT SINHA)

(a)& (b): Yes Madam. The details of Urban Sector projects implemented & under
implementation with ADB assistance are at Annexure.

( c ): lndia started borrowing from ADB {ordinary capitar Resources (ocR) } in 1986. The
terms and conditions of ADB are as under:-

i. Rate of lnterest - lndia has been accessing ADB's ocR which is L|BoR-based loan
(LBL) product since its introduction on 1 July 2001. prtor to that from 1986, lndia had
accessed Pool based Multicunency loans. until 30 June 2001 interest on the earlier
loans was 6.70% (us $ roan), but under the LBL, the interest rate is floaring and curent
applicable rate was LIBoR + 20 bps for loans negotiated on or after i october 2007, rate
was revised to LIBoR + 30 bps for roans negotiated on or after 1 Jury 2010 and furrher
revised to LIBoR + 40 bps for roans negotiated on or afrer 1 Jury 201,r. ADB Board has
decided to raise the loan charges by 10 bps effecrive for roans negotiated on or afler 1
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January 2014. Presenfly the interest rate is LIBOR + S0 bps. ADB also gives rebate on
the interest charged. lt is revised every six months. Current rate of rebate is 11 bps.
Therefore effective rate of interest is LIBOR+39 bps.

Commitment charges - For project ioans negotiated prior to 31 December 2006
commitment charges are levied @ 0.75% on: (i) 15o/o of undisbursed loan balances for
the first year; (ii) 45o/o of undisbursed loan balances for the second year; (iii) gS% ol
undisbursed loan bahnces for the third year; and (iv) 100o/o of unOisbursed loan
balances from the fourth year onwards. For project loans negotiated on. or after 1
January 2007, commitment charges are levied on a flat rate of 0.35o/o on the un-
disbursed loan balances. This has been further reduced to 0.15% for both program and
Project Loans for loans negotiated on or after 1 october 2007.

Maturity Premium - The ADB Board in its meeting in December 2011 announced the
introduction of the following maturity premiums for all the loans negotiated on or after 1April 2(i,2:

(i) A maturity premium of 10 basis points per annum on loans with an average loanmaturity of greater than 13 years and up to 16 years;
(ii) A maturity premium of 20 basis points per annum on loans with an average loanmaturity of greater than 16 years and up to 19 y""rr;- and
(iii) That the average loan maturity of loans shall not exceed 1g years.

Normal Repayment period - The normal repayment period for a project Loan is 20
years plus a grace period of 5 years and for the Program Loan it is 15 years including a
grace period of 3 years.

(d): The urban sector development projects are focused on expanding the coverage,
quality, and continuity of basic urban services in the project cities. The projects relate to
improvement in the quality of life. The projects in the urban sector are for provision of basic
amenities such as safe drinking water, sewage collection systems, waste management, and
sanitation facilities in the cities
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Annexure referred ANNEXURE
e rercrred to repry to Rajya sabha Unstarred Question No.lg47 for answer on toh lrlay, zor6-

UE'AIL5 OF UREAN SECTOR PROJECIS lS on 3lr thrch, 20lt
No Loan No TItE..=-.- Loan

Anour
($ milllon)

Approval Dato Lon Slgning
Drts

Loan Closing oal€

Gmataka
1 1415 (amataka Urban lnfrastrucfure Derelopnrent prcjecl

85 00 '1+Dec-95 10-[,lay-96 30-Jun.042 't7u \amatat(a uoan Uevehpment and Coastal Environmental Manao€ment proier:t 175.00 26-0cl-99 19-lvlay{O 3GSep-09
3 2312 Norh Kamataka Urban Secto, lnwstnen., p'ogEm - F,oiectl 33.00 2&Jan-07 2&Jan-08 31-D€c-134 2638 rorur 

^amaraxa 
ulDan beqol tnvesunentprogram - polect 2 123,00 14-Jun-10 lSDec-10 tD€c-165 2882 North Kamataka Urban Sector tnffi 60.00 22-Aq-12 19-Jul.13 toec-'166 3088 \orm namata (a UrDan Seclor lnvestnEnl program, Tranche 4 63.30 +Dec-13 16-Sep-14 tDecl67 3148

75.00 29-Jul14 3GDec-14 30.S€p-19

I 1e47
250 00 3-Dec-98 1-Dec-99 31-Mar-09I 2366
60 00 8-Nov-07 17-Jan-08 31-Dec-1410 2506

150 00 19-Jan.09 '18-Feb-09 3l.Dec.1611 ajaslhan Urban SrEc[or uevelopment tnvestmenl Prooram - Proie.t 3 63 00

250 00

13-Dec.10 17-Mar.11 31-Dec-1612 3182 ]4asthan Urban Sector Dlveloprnent pro-gram
'13 3183

24-Qd-14 11-&p-15 3GJun-20\crdsrlli r uloan uegtor u€\reloDm

flest Bengal

gnt Proqram 250.00 24-Cre,.-14 'l 1-Sep-l5 3GJun-20

14 1813 <oitataEnvrmffi
250.00 i 9-Dec-00 1&Dec{1 3 Jun-1215 2n3

,<oltata 
gnvironmen@

80 00 14-Dec-06 21-Fcb47 3GJun.1316 3053 rcr(ata Envimnmental lmprovement ln\restrnent program-proiea t 100.00 22-Od-13 lMar-'14 30-Jun-'19tladhya Pra.lo.h

181 00
17 2M6
'18 2456

12-Dec-03 9-l\4ar-05 31-Dec-'12i,udn vvaGr ouppty ano Envtrcnmenial lmDrovenEnt in Mp (suDDlernentarv) 71.N 13-0ct{8 l SNov-08 31.Dec.13Jemmu and Kashmir
't9 2151 vurulcuru rrerecl rsr tnnasrnrcturc HehaDtl[aton in Jammu ald Kashn r 250.00 21-Oec-04 17-Ma-05 30-Sep-1320 2331 ,o,r IU cllrr r\irslrrllr. urDal DecIoI uevebpment lnvestm€nt program - prolrec{ 1 42.20 {Jun47 2&O€rc,47 31.Dec-1621 2925 ,ammu snd Kasllmf Urban Sector Development lnrasment program _FroF7 110.00 2&Oct-12 lGMay-13 31-i,nar.1722 3132 ,ortrru irru 

^autnrr 
urDan Ueqof [Je\€bomeI lnvesirDont Pr.hrern - Pr ia.t ? 60.00 1&Jun-14 3GDec-14 31-Mar-17
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DETAILS OF URBAN SECTOR PROJECTS

No Loan No T!tle Loan
Amount

(3 millionl

Approval Daie Loan Signing
Date

Loan Clodng
Dato

Jttarakhand

23 2410 Jttarakhand Urban Sector Developrnent lnvestment Program - Project 1 60.00 1-Feb{8 2&Oct-08 2IJan-18
24 2797 Jttarakhand Urban Sector Developncnt lnvestrnent Program - Project 2 100.00 $Nov-l1 31-Jan-l 3 23-Jan-1 8

tlulti-state : Meghalaya, Mizoram, Nagaland, Sikkim, and Tripura

25 2528 tlorth Eastem Region Capital Cities Development lnvestment Program - Project 30.00 1-Jul{9 4-Aug{9 3GApr-16

26 2834 !,lorth Eastem Region Capital Cities Developnrent lnvestrnent Program - Projec{
2

72.00 1 6-Dec-1 1 1 9-Nov-1 2 3GJun-18

iliulti-State: lfizoram and Tripura

27 3337 tlorth Eastem Region Capital Cities Developrnent lnvestment Program - Project
l

80.00 27-Nov-1 5 28-Jan-16 22-Jun-19

(erala

28 2226 (erala Sustainable Urban Development Project 221.20 20-Dec-05 8-Dec{6 30Jun-16
{ational Capital Region

29 2660 3upport to the National Ca/ital Region Planning Board - Prqect 1 78.00 1 8-Auq-1 0 17-Mar-11 31-Dec-14
\ssam

30 2806 \ssam Urban lnfrastructure lnvestnrent Program - Project 1 81.00 18-Nov-l 1 9-Mdr-12 30Jun-18
lihar

31 286'l lihar Urban lnfrastructure Development Sector Program - Projectl 65 00 13-Apr-12 25-Mar-13 30-Jun-1 7


